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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT 

CHENNAI 

Original Application No.  256 of 2025 

K. Lekshmisaran                            …Applicant 
-Vs-    

The Tamilnadu Coastal Zone Management Authority    …Respondents 

 

MEMO FILED BY THE APPLICANT 

1. It is submitted that the 3rd Respondent has not obtained CRZ clearance 

for the ongoing illegal activity. A search on the parivesh portal does not 

yield any result and the screenshot of the same has been annexed as 

Annexure A-6.  

2. The 3rd Respondent has been continuing with the illegal work in the 

absence of permission/clearance. Photographs of the ongoing activity is 

annexed as Annexure A-7. 

 

Therefore, it is humbly prayed before this Hon’ble Tribunal to take this memo 

on record and thus, render justice. 

 

Dated at this the 25th day of March, 2026 
 

 

 
Counsel for the Applicant 

 

 

 
 
 
 
 
 
 

1



 
 

 

2 ANNEXURE A-6



3
Concrete reinforced bars protruding from the ground. 



4
construction site for bridge inside the water body
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